
Sr.No. Court District Case No. Advocate

1 Amritsar Nil Nil Nil Nil Nil Nil Nil

2 Barnala Nil Nil Nil Nil Nil Nil Nil
3 Bathinda Nil Nil Nil Nil Nil Nil Nil

4 Faridkot Nil Nil Nil Nil Nil Nil Nil

5 Fatehgarh Sahib Nil Nil Nil Nil Nil Nil Nil
6 Fazilka Nil Nil Nil Nil Nil Nil Nil

7 Ferozepur Nil Nil Nil Nil Nil Nil Nil
8 Gurdaspur Nil Nil Nil Nil Nil Nil Nil

9 Hoshiarpur Nil Nil Nil Nil Nil Nil Nil
10 Jalandhar Nil Nil Nil Nil Nil Nil Nil

11
Kapurthala

Nil Nil Nil Nil Nil Nil Nil

12 Ludhiana Nil Nil Nil Nil Nil Nil Nil
13 Mansa Nil Nil Nil Nil Nil Nil Nil

14 Moga Nil Nil Nil Nil Nil Nil Nil
15 Pathankot Nil Nil Nil Nil Nil Nil Nil

16 Patiala Nil Nil Nil Nil Nil Nil Nil
17 Rupnagar Nil Nil Nil Nil Nil Nil Nil

18 SAS Nagar Nil Nil Nil Nil Nil Nil Nil
19 Sangrur Nil Nil Nil Nil Nil Nil Nil

20 SBS Nagar Nil Nil Nil Nil Nil Nil Nil
21 Sri Muktsar Sahib Nil Nil Nil Nil Nil Nil Nil

22 Tarn Taran Nil Nil Nil Nil Nil Nil Nil

23 Chandigarh Nil Nil Nil Nil Nil Nil Nil

Form 1 (Punjab)
List of cases e-filed during the month of September, 2024
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Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate Date of Registration

Amritsar Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil

1 Faridkot CS/327/2024 Canara Bank Vs Jagdeep Singh Dildeep Singh
26 Apr 24 2 Sep 24

2 Faridkot CS/618/2024 Punjab Gramin Bank Vs Manjinder Singh and other R.S. Kakkar
12 Jul 24 2 Sep 24

3 Faridkot CM/166/2024 Maan Singh Vs Harjit Kaur H.S. Kalsi
21 Aug 24 2 Sep 24

4 Faridkot CS/797/2024 Sarabjeet Gumber alias Bobby vs Gaganpreet Kaur N.K. Maheswari
4 Sep 24 4 Sep 24

5 Faridkot CS/632/2024 Canara Bank Vs Nirmal Singh and other Dildeep Singh
16 Jul 24 5 Sep 24

6 Faridkot CS/537/2024 State Bank Of India Vs Mohan Singh R.S. Kakkar
2 Jul 24 6 Sep 24

7 Faridkot CS/546/2024 State Bank Of India Vs Ranjeet Singh R.S. Kakkar
3 Jul 24 6 Sep 24

8 Faridkot CS/801/2024 Navneet Kaur Vs Sukhjit Kaur and Others N.S. Wahniwal
6 Sep 24 6 Sep 24

9 Faridkot CS/658/2024 Charanjit Sidana
20 Jul 24 10 Sep 24

10 Faridkot CS/309/2024 State Bank of India Vs Vakil Singh R.S. Kakkar
19 Apr 24 11 Sep 24

11 Faridkot CS/813/2024 Shinder Pal Vs Boota Singh H.S. Sekhon
11 Sep 24 11 Sep 24

12 Faridkot CS/820/2024 Suba Singh Vs Jaswant Kaur S.K.Dhir
13 Sep 24 13 Sep 24

13 Faridkot CS/845/2024 Sukhdev Singh Vs Jaskaran Kaur alias Rani Mani Rattan
24 Sep 24 24 Sep 24

14 Faridkot CS/847/2024 M/S Doongar Mal and Sons Vs Kirosta Devi Sunil Chawla
24 Sep 24 24 Sep 24

15 Faridkot CS/849/2024 UCO Bank Vs Partap Singh and Other
25 Sep 24 25 Sep 24

Fatehgarh sahib Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil

Chandigarh Nil Nil Nil Nil Nil

Form 2  (Punjab)
List of cases in which e-Payment of Court fees was made during the month of September, 2024

Date of e-payment of 
Court fees

CJ(JD), Faridkot Court 
No.11

CJ(SD), Faridkot Court 
No.3

CJ(SD), Faridkot Court 
No.3

ACJ(SD), Faridkot Court 
No.6

CJ(SD), Faridkot Court 
No.3

CJ(SD), Faridkot Court 
No.3

CJ(SD), Faridkot Court 
No.3

ACJ(SD),   Faridkot Court 
No.6

CJ(JD), Faridkot Court 
No.11

Sukhmanvir Singh Vs Rudraksh Group Overseas 
Solution and Others

CJ(JD), Faridkot Court 
No.11

CJ(SD), Faridkot Court 
No.3

CJ(SD), Faridkot Court 
No.3

CJ(JD), Faridkot Court 
No.11

ACJ(SD), Faridkot Court 
No.7 

CJ(SD), Faridkot Court 
No.3

Ravinder Parkash 
Goyal

Sri Muktsar 
Sahib



Sr.No. Court District Case No. Advocate Date of Registration

1 Amritsar Nil Nil Nil Nil Nil

2 Barnala Nil Nil Nil Nil Nil

3 Bathinda Nil Nil Nil Nil Nil

4 Faridkot Nil Nil Nil Nil Nil

5 Fatehgarh Sahib Nil Nil Nil Nil Nil

6 Fazilka Nil Nil Nil Nil Nil

7 Ferozepur Nil Nil Nil Nil Nil

8 Gurdaspur Nil Nil Nil Nil Nil

9 Hoshiarpur Nil Nil Nil Nil Nil

10 Jalandhar Nil Nil Nil Nil Nil

11 Kapurthala Nil Nil Nil Nil Nil

12 Ludhiana Nil Nil Nil Nil Nil

13 Mansa Nil Nil Nil Nil Nil

14 Moga Nil Nil Nil Nil Nil

15 Pathankot Nil Nil Nil Nil Nil

16 Patiala Nil Nil Nil Nil Nil

17 Rupnagar Nil Nil Nil Nil Nil

18 SAS Nagar Nil Nil Nil Nil Nil

19 Sangrur Nil Nil Nil Nil Nil

20 SBS Nagar Nil Nil Nil Nil Nil

21
Sri Muktsar Sahib

Nil Nil Nil Nil Nil

22 Tarn Taran Nil Nil Nil Nil Nil

23 Chandigarh Nil Nil Nil Nil Nil

Form 3  (Punjab)
List of cases in which Electronic Service of Process has taken place during the month of September, 2024

Petitioner Name Vs. 
Respondent Name

Date of Electronic 
Service of Process



Sr.No. Court District Court Name Court No. Case Type

Amritsar Nil Nil Nil Nil

Barnala Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil

Fatehgarh Sahib
Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil

Mansa Nil Nil Nil Nil

Moga Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil

Patiala Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil

Sri Muktsar Sahib Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil

1 ADJ Chandigarh ADJ 25 Arb 2

Civil Suit 1

Ex 1

24 ARB/MISC 2(1-ARB, 1-EXE)

Form 4  (Punjab)
List of total no. of cases randomly allocated during the month of September, 2024

Case Count (No. of cases 
randomly allocated)



Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate

Amritsar Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil Nil

Fatehgarh Sahib Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil

1 CHANDIGARH 1030/2017 State of Punjab Vs M/s Vasishta Sec JV Sh. Gian Chand Babbar 06-12-2017 02-09-2024

2 CHANDIGARH 389/2018 Pb Infrastructure VS Spirit Global Const. Sh. Varun  Katyal 02-07-2018 02-09-2024

3 CHANDIGARH 652/2024 Priety Zinta VS Mohit Burman Sh. Sangramf Singh Saron 09-08-2024 02-09-2024

4 CHANDIGARH 382/2020 Som Dutt Builder VS Chief Engg. Pb Sh. N K Jain 07-03-2020 03-09-2024

5 CHANDIGARH 407/2020 Chief Engg.  Vs M/s Som Datt Builders Sh. N K Jain 09-03-2020 03-09-2024

6 CHANDIGARH 325/2020 M/s Singareni Collieries Co. Ltd Vs M/s Navdeep Traders Sh. Rajesh Sood 04-03-2020 04-09-2024

7 CHANDIGARH 81/2015 Punjab State Cooperative VS Ms  Global Agri Sh. D P Gupta 09.04.2015 05-09-2024

8 CHANDIGARH 451/2019 The Haryana State Coop Vs National collateral Sh  P S Rana 12-04-2019 06-09-2024

9 CHANDIGARH 207/2018 M/s Dashmesh Rice Mills Vs Pb State Civil Sh. NS Rana 09-04-2018 09-09-2024

10 CHANDIGARH 43/2019 Bajwa Gram Udyog Vs The PbState Sh. NS Rana 16-01-2019 10-09-2024

11 CHANDIGARH 273/2023 Friends & Companay VS Chief Engg. Sh. Iderjit Singh 17-04-2023 11-09-2024

12 CHANDIGARH 606/2024 V. Inspirer Facility Management Vs  Chandigarh Smart City Ltd Sh. Gurmandeep Singh 04-06-2024 12-09-2024

13 CHANDIGARH 686/2021 Boparai Martial Security VS Pb State Sh. Pradeep Bedi 22-09-2021 13-09-2024

14 CHANDIGARH 126/2016 The Pb State Co-operative Supply Vs Ms J K Enterprises Sh. Anuj Ahluwalia 25-02-2016 16-09-2024

Form 5  (Punjab)
List of cases in which Case Management Hearing was held during the month of September, 2024

Date of 
Registration

Date of Case 
Management 

Hearing

Sri Muktsar 
Sahib

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh



Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate

Form 5  (Punjab)
List of cases in which Case Management Hearing was held during the month of September, 2024

Date of 
Registration

Date of Case 
Management 

Hearing

15 CHANDIGARH 553/2024 M/s Ceigall India Ltd Vs The Chief Engg Sh. Aman Kashyap 30-04-2024 17-09-2024

16 CHANDIGARH 325/2020 M/s Singareni Collieries Co; Vs M/s Navdeep Trader Sh. Rajesh Sood 05-03-2020 18-09-2024

17 CHANDIGARH 451/2019 The Haryana State Vs M/s National Collateral Sh. P S Rana 18-04-2019 19-09-2024

18 CHANDIGARH 316/2020 The New india Textile P Ltd Vs R. N Kapoor Sh. Rajan Kumar 04-03-2020 20-09-2024

19 CHANDIGARH 451/2020 Tata Motors Ltd Vs M/s Ludhiana City Bus Services Sh. Inderjeet Singh 19-06-2020 20-09-2024

20 CHANDIGARH 582/2024 M/s Micky Const. P Ltd Vs Union of India Sh. N S Ranan 21-05-2024 21-09-2024

21 CHANDIGARH 657/2024 Bhakra Beas Managementr Board Vs Planetcast Tehcnologies Ltd Sh. Karan Nehra 45520 23-09-2024

22 CHANDIGARH 663/2024 M/s Shashtri Construction Vs Union of India N S RANA 21-08-2024 24-09-2024

23 CHANDIGARH 535/2019 Sh. Vikash Chaudhary 30-04-2019 25-09-2024

24 CHANDIGARH 829/2023 Sh. J K Goyal 01-12-2023 25-09-2024

25 CHANDIGARH 427/2013 Sh. Ajay Sood 15-09-2010 26-09-2024

26 CHANDIGARH 185/2018 Sh. G P 21-03-2018 26-09-2024

27 CHANDIGARH 809/2022 M/S ROHAN RAJDEEP HIGHWAYS LIMITED Vs STATE OF PUNJAB Sh Parveen Moudgill 23-11-2022 26-09-2024

28 CHANDIGARH 222/2024 Sh . Ajay Sood 29-02-2024 26-09-2024

29 CHANDIGARH 678/2024 DR. SUKHSAGAR RATOL Vs DR. TANYA MISHRA DIXIT Sh. Vaibhav Sharma 09-09-2024 26-09-2024

30 CHANDIGARH 323/2018 Ms. Anu Dhiman 18-05-2018 27-09-2024

31 CHANDIGARH 325/2018 Ms. Anu Dhiman 19-05-2018 27-09-2024

32 CHANDIGARH 1204/2018 Sh. Anku Mohindro 20-12-2018 27-09-2024

33 CHANDIGARH 28/2019 Sh. Ravi Inder Singh 09-01-2019 27-09-2024

34 CHANDIGARH 206/2018 ANANDPUR SAHIB FOUNDATION Vs M/S KAARU Sh. Harinder Singh 09-04-2018 30-09-2024

35 CHANDIGARH 245/2018 M/S KAARU Vs ANANDPUR SAHIB FOUNDATION Sh Harindewr Singh 11-04-2018 30-09-2024

36 CHANDIGARH 483/2020 Sh. Shobit Putela 24-07-2020 30-09-2024

37 CHANDIGARH 484/2020 Sh. Shobit Putela 24-07-2020 30-09-2024

38 CHANDIGARH ARB/973/2019 EVEREST RICE INDUSTRIES VS THE PUNJAB STATE CIVIL SUPPLY 02.08.2019 02.09.2024

39 CHANDIGARH ARB/507/2022 AYAAN FOODS VS. M/S BURMAN HOSPITALITY 31.05.2022 02.09.2024

40 CHANDIGARH EXE/560/2022 MUKUL BUILDERS VS UNION OF INDIA 08.09.2022 03.09.2024

41 CHANDIGARH ARB/312/2023 09.05.2023 03.09.2024

42 CHANDIGARH ARB/68/2024 SAI RAM JI RICE VS PUNJAB STATE GRAIN SH RISHAB JAIN FOR PETITIONER, 15.01.2024 03.09.2024

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

SUDARSHAN FACILITES Vs POSTGRADUATE INSTITUTE OF 
MEDICAL EDUCATION AND RESEARCH

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

CHANDIGARH INTERNATIONAL AIRPORT LIMITED Vs M/S THREE 
VEE MARKETING PRIVATE LIMITED

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

EMMSON INTERNATIONAL LTD Vs PUNJAB STATE WAREHOUSING 
CORPORATION

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

STATE OF PUNJAB Vs M/S PATIALA MALERKOTLA TOLLWAYS PVT 
LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

PUNJAB STATE WAREHOUSING CORPORATION Vs M/S EMMSONS 
INTERNATIONAL LIMITED

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

METERS AND INSTRUMENTS PRIVATE LIMITED Vs INOX LEISURE 
LIMITED

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

INOX LEISURE LIMITED Vs M/S REALTECH CONSTRUCTION 
PRIVATE LIMITED

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

PUNJAB EDUSAT SOCIETY Vs HUGHES COMMUNICATION INDIA 
LIMITED

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

HUGHES COMMUNICATION INDIA LTD Vs PUNJAB EDUSAT 
SOCIETY

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

NATIONAL INSTITUTE OF ELECTRONICS AND INFORMATION 
TECHNOLOGY Vs SREI INFRASTRUCTURE FINANCE LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

NATIONAL INSTITUTE OF ELECTRONICS AND INFORMATION 
TECHNOLOGY Vs SREI INFRASTRUCTURE FINANCE LTD

SH. ASHWANI KUMAR, 
ADJ CHD

SH . DINESH MAHTO, ADVOCATE 
FOR PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ROHIT SURI FOR OBJECTOR, SH. 
VIVEK KATHURIA FOR RESP. NO. 1

SH. ASHWANI KUMAR, 
ADJ CHD

SH. NARESH S RANA FOR DH, SH. 
J.S BAWA FOR JDS

SH. ASHWANI KUMAR, 
ADJ CHD

PARAGON CABLE INDUSTRIES P LTD. V.S SBI GENERAL INSURACE 
CO. LTD. & ANR.

SH. VAIBHAV GUPTA FOR 
PETITIONER, SH. JAGJIT SINGH 
CHATRATH FOR RESP. NO. 1 & 2

SH. ASHWANI KUMAR, 
ADJ CHD
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43 CHANDIGARH CIVIL SUIT/6/2024 ANUJ BAHRI VS M/S AMG HOTELS PVT LTD 27.03.2024 09.09.2024

44 CHANDIGARH ARB/270/2023 UJAGAR MAL VS PUNJAB STATE 10.04.2023 10.09.2024

45 CHANDIGARH ARB/546/2024 M/S ICONIC SPACE CREATORS VS PUNJAB SMALL INDUSTRIES 19.04.2024 10.09.2024

46 CHANDIGARH CIVIL SUIT/09/2023 INDIAN ACRYLIC VS VEE KAY ENTERPRISES 23.10.2023 11.09.2024

47 CHANDIGARH ARB/223/2024 M/S COMAMNDO CATERERS PVT LTD VS CITCO SH G.S BEDI FOR PETITIONER 01.03.2024 12.09.2024

48 CHANDIGARH ARB/617/2022 SKYTECH ESTATE VS STATE OF HARYANA 26.08.2022 13.09.2024

49 CHANDIGARH CIVIL SUIT/4/2024 JADGISH CHANDER VS JAYPEE BROTHERS 03.02.2024

50 CHANDIGARH ARB/843/2021 UNITED INDIA INSURANCE VS. M/S SHREYANS FABRICS 09.12.2021 16.09.2024

51 CHANDIGARH ARB/138/2022 M/S SHREYANS FABRICS VS. UNITED INDIA INSURANCE 04.03.2022 16.09.2024

52 CHANDIGARH ARB/414/2022 STATE OF PUNJAB VS. MADHVA BARAHAMPUTRA 13.05.2022 16.09.2024

53 CHANDIGARH ARB/415/2022 STATE OF PUNJAB VS. MADHVA BARAHAMPUTRA 13.05.2022 16.09.2024

54 CHANDIGARH ARB/469/2024 THE STATE OF PUNJAB VS JAI BHUSHAN MALIK 01.04.2024 18.09.2024

55 CHANDIGARH ARB/413/2022 SAINI TRADING VS TE PUNJAB STATE COOPERATIVE 12.05.2022 18.09.2024

56 CHANDIGARH ARB/169/2024 M/S HARDEV SINGH VS STATE OF PUNJAB SH. ARUN KUMAR FOR PETITIONER 18.03.2024 20.09.2024

57 CHANDIGARH CS/17/2024 BOARD OF TRUSTIES VS PUNJAB STATE 21.09.2024

58 CHANDIGARH ARB/818/2021 26.11.2021 24.09.2024

59 CHANDIGARH EXE/392/2024 EMTA COAL VS PUNJAB STATE 25.09.2024 25.09.2024

60 CHANDIGARH ARB/692/2024 GARG COMPANY VS STATE OF HARYANA 25.09.2024 25.09.2024

61 CHANDIGARH ARB/672/2024 PUNJAB STATE POWER VS EMTA COAL SH NAVEEN SHARMA FOR PET. 28.08.2024 25.09.2024

62 CHANDIGARH Cs/1/2024 M/S AEREN IT SOLTION VS M/S SPICE LABS 31.05.2024 12.08.2024

63 CHANDIGARH ARB/703/2023 MLGC-ECC-VIPL VS THE PUNJAB STATE FEDERATION 30.10.2023 26.09.2024

64 CHANDIGARH ARB/704/2023 MLGC-ECC-VIPL VS THE PUNJAB STATE FEDERATION 30.10.2023 26.09.2024

65 CHANDIGARH ARB/211/2024 M/S D S CONSTRUCTION VS UNION OF INDIA SH VIPUL JAIN FOR PETITIONER 27.02.2024 26.09.2024

66 CHANDIGARH EXE/892/2023 M/S RAJAN BUILDERS VS PUNJAB WATER SUPPLY 02.11.2023 30.09.2024

67 CHANDIGARH EXE/893/2023 M/S RAJAN BUILDERS VS PUNJAB WATER SUPPLY 02.11.2023 30.09.2024

SH. ASHWANI KUMAR, 
ADJ CHD

SH. RAJESH KHURANA ADVOCATE 
FOR PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH RISHAB JAIN FOR PETITIONER, 
SH. AJAY SOOD FOR RESP.

SH. ASHWANI KUMAR, 
ADJ CHD

SH VAIBHAV JAIN, ADVOCATE FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH YOGESH MITTAL FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

SH JAGDISH MANCHANDA FOR 
RESP.

SH. ASHWANI KUMAR, 
ADJ CHD

SH. HARISH MEHLA FOR 
PETITIONER

13.09.2024,27
.09.2024

SH. ASHWANI KUMAR, 
ADJ CHD

SH. VIKAS MOHAN GUPTA FOR 
APPLICANT, MS. MAMTA B. JAIN 

FOR RESP. NO. 1

SH. ASHWANI KUMAR, 
ADJ CHD

MS. MAMTA B. JAIN FOR 
APPLICANT, SH. VIKAS MOHAN 

GUPTA FOR RESPONDENT 

SH. ASHWANI KUMAR, 
ADJ CHD

SH. SUNNY KUMAR GP FOR 
OBJECTORS AND SH. AJAY SINGH 

RAWAT FOR REP. NO. 1

SH. ASHWANI KUMAR, 
ADJ CHD

SH. SUNNY KUMAR GP FOR 
OBJECTORS AND SH. AJAY SINGH 

RAWAT FOR REP. NO. 1
SH. ASHWANI KUMAR, 

ADJ CHD
MS HARBHAJAN KAUR, ADVOCATE 

FOR PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH. NAVEEN S. RANA FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

SH. GAGAN ANAND FOR 
PETITIONER, SH VIJAY GULERIA 

FOR DEFENDANT
21.09.2024,26

.09.2024

SH. ASHWANI KUMAR, 
ADJ CHD

RAM SUNDER PRASAD SINGH V.S MUNICIPAL CORPORATION 
CHANDIGARH

SH. RAJESH SOOD FOR PETITIONER. 
DR. ANAND KUMAR BISHNOI 

ADDITIONAL STANDING COUNSEL 
FOR RESPONDENT NO.1

SH. ASHWANI KUMAR, 
ADJ CHD

SH AMITABH TIWARI FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH. RANJIT SINGH KALRA FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

SH SANJIV TRIKHA FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH ROHAN MARKAND FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH ROHAN MARKAND FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

SH. NARESH S. RANA FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH. NARESH S. RANA FOR 
PETITIONER
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68 CHANDIGARH CS 20/2022 ASIAN STEELS VERSUS PREM CONSTRUCTION YOGESH MITTAL 07.12.2022 02.09.2024

69 CHANDIGARH CS 21/2022 SANJAY JUDGE 12.12.2022 04.09.2024

70 CHANDIGARH CS/6/2022 BHUSAN POWER VERSUS MS SAMRAT FORGININGS LIMITED AMIT RAJANWAL 01.09.2022 04.09.2024

71 CHANDIGARH BLUE BOX DRY VERSUS AVAIS KHAN HIMENDRA PAL SINGH 27.05.2024 05.09.2024

72 CHANDIGARH ARB 731/2018 CHAMKAUR RICE VERSUS THE PSCSC VISHAL SODHI 19.09.2018 10.09.2024

73 CHANDIGARH ARB311/2023 STATE OF HARYANA VERSUS GF TOLL ROAD PVT LTD P.S RANA 09.05.2023 11.09.2024

74 CHANDIGARH CIVIL SUIT 11/2017 GROZ BECKERTKG VERSUS VEE AAR VIPIN KUMAR 21.12.2017 12.09.2024

75 CHANDIGARH CS15/2022 MS RAM ADVERTISNG VERSUS MS ELEVATIONS RAMNIK GUPTA 17.10.2022 14.09.2024

76 CHANDIGARH CS 10/2024 WOW FOODS PVT LTD VERSUS WOW CORN MOMO TRIBHUWAN NATH 31.05.2024 16.09.2024

77 CHANDIGARH ARB35/2022 MUNICIPAL CORPORATION VERSUS SUTLEJ CONSTRUCTION DR. ANAND KUMAR 06.01.2022 17.09.2024

78 CHANDIGARH CS 12/2022 OHM FOREX SERVICE VERSUS COINSTAR MONEY TRANSFER A.K MALERI 11.10.2022 21.09.2024

79 CHANDIGARH CS 7/2022 SAMRAT LAMINATS VERSUS BALAJI UDYOG CHETAN GOEL 12.09.2022 24.09.2024

80 CHANDIGARH CS 9/2024 MS CONJOINIX TOTAL SOLUTION VERSUS IDEMIA SYSCOM RAJESH KUMAR KADIAN 23.05.2024 27.09.2024

81 CHANDIGARH RAJ KUMAR SINGAL VERSUS MS NH 7 PR ABHISHEK VASHISTA 17.08.2024 30.09.2024

82 SH.RAHUL GARG,CJSD CHANDIGARH 194/2021 M/S GUJRAT VS. PB.FIN. MANDEEP SINGH KHILLAN 03.02.2021 03.12.2024

83 SH.RAHUL GARG,CJSD CHANDIGARH 2178/2020 M/S RAJASTHAN VS. PSIDC MANDEEP SINGH KHILLAN 05.11.2020 30.10.2024

84 SH.RAHUL GARG,CJSD CHANDIGARH 2466/2018 IMPACT FOOD VS. M/S KWALITY ANIL AGGARWAL 13.08.2018 14.10.2024

85 SH.RAHUL GARG,CJSD CHANDIGARH 753/2017 M/S RAGAV VS. M/S EAST AJIT SINGH 05.05.2017 09.10.2024

86 SH.RAHUL GARG,CJSD CHANDIGARH 898/2016 NECTOR VS. NATIONAL VECC VISHAL KUMAR 18.05.2016 07.10.2024

87 SH.RAHUL GARG,CJSD CHANDIGARH 24/2018 ATULYA VS. SBI RAJESH KUMAR 08.01.20218 24.10.2024

88 SH.RAHUL GARG,CJSD CHANDIGARH 166/2019 B.S.DISTB. VS. CITY POTRAITS GURPREET SHARMA 23.10.2019 11.10.2024

89 SH.RAHUL GARG,CJSD CHANDIGARH 1169/2016 KWALS VS. INT.COMM. DEEPAN SHARMA 13.07.2016 24.10.2024

90 SH.RAHUL GARG,CJSD CHANDIGARH 2229/2015 M/S LIFE VS. TREATWELL SUNEET SHARMA 05.12.2015 08.10.2024

91 SH.RAHUL GARG,CJSD CHANDIGARH 1172/2020 BHUSHAN POWER VS. KRITI STEEL SAURABH GULIA 02.09.2020 08.11.2024

92 SH.RAHUL GARG,CJSD CHANDIGARH 1173/2020 BHUSHAN POWER VS. KRITI STEEL SAURABH GULIA 02.09.2020 08.11.2024

93 SH.RAHUL GARG,CJSD CHANDIGARH 425/2017 APEX METAL VS. MALWA GURDIT SINGH 16.03.2017 07.10.2024

94 SH.RAHUL GARG,CJSD CHANDIGARH 195/2021 GUJRAT VS. PB. FINANCIAL MANDEEP SINGH KHILLAN 03.02.2021 03.12.2024

95 SH.RAHUL GARG,CJSD CHANDIGARH 1531/2017 SIKKA INDIA VS. SAI CREATIONS RAKESH SHARMA 29.09.2017 15.10.2024

96 SH.RAHUL GARG,CJSD CHANDIGARH 803/2018 A.K.ADVT. VS. AMAR UJALA HARI OM CHOUDHARY 03.05.2018 04.10.2024

97 SH.RAHUL GARG,CJSD CHANDIGARH 480/2020 M/S QUARDANT VS. MAHALAXMI ABNASH SINGH 07.03.2020 28.11.2024

98 SH.RAHUL GARG,CJSD CHANDIGARH 1703/2017 NEW DADILA VS. SINGA BUILDER ARIF QURESHI 26.10.2017 11.10.2024

99 SH.ANKIT AIRI, CJSD CHANDIGARH 02-09-2022 10-09-2024

SH RAJNISH GARG ADJ 
CHD

SH RAJNISH GARG ADJ 
CHD

M/S PARNEET ENVIRONMENT VERSUS MS AIMS SANYA 
DEVEOPERS

SH RAJNISH GARG ADJ 
CHD

SH RAJNISH GARG ADJ 
CHD

COMMERCIAL 
SUIT 1/2024

SH RAJNISH GARG ADJ 
CHD

SH RAJNISH GARG ADJ 
CHD

SH RAJNISH GARG ADJ 
CHD

SH RAJNISH GARG ADJ 
CHD

SH RAJNISH GARG ADJ 
CHD

SH RAJNISH GARG ADJ 
CHD

SH RAJNISH GARG ADJ 
CHD

SH RAJNISH GARG ADJ 
CHD

SH RAJNISH GARG ADJ 
CHD

SH RAJNISH GARG ADJ 
CHD

TRADE MARK 
1/2024

Commercial Suit no. 
1/2022

SIKAND STANDLEY ENTERPRISES P LTD Vs AUTOPACE NETWORK P 
LTD



Court District Case No. Advocate Act Section

Amritsar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Barnala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Faridkot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Fatehgarh Sahib Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Fazilka Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Gurdaspur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Jalandhar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Pathankot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Rupnagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Sangrur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Sri Muktsar Sahib Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

1 CHANDIGARH 21/2022 SANJAY JUDGE 12.12.2022 04.09.2024 DID

2

CHANDIGARH 15/2022 RAMNIK GUPTA 17.10.2022 14.09.2024

Form 6  (Punjab)
Contested Commercial cases disposed during the month of September, 2024

Sr.No
.

Petitioner Name Vs Respon-
dent Name

Date of 
Registration

Whether 
Urgent Relief 
was sought 

and Pre-
Institution 

Mediation did 
not take place 

(Yes/No)

Date of 
Decision

Days for 
disposal

Nature of 
Disposal 

(Contested/Settl
ed)

Date of execu-
tion of decree

Number 
of days 

for 
execution 
of decree 
from date 

of 
decision

SH RAJNISH GARG 
ADJ CHD

MS PARNEET 
ENVIROQUIPS PVT LTD 

VERSUS MS AIMS SANYA

SH RAJNISH 
GARG ADJ CHD

RAM  ADVERTISING 
LIMITED VERSUS MS 

ELEVATIONS 
ADVERTISING PVT LTD

SETTLED IN 
LOK ADALAT
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